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Opening of a CGHS Dispensary in 
Amritpuri A&B Garhi Villages etc. 

2690. SHRI LALA RAM KEN : Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state : 

(a) whether it i<J a fact that there is 
no COHS dispensary In Amritpuri A&B 
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Garhi Village, Sant Na.gar, Prakash 
Mohalla and East of K:iilash ; 

(b) whether it is also a fact that 
Government tcrvants residin11 in these 
colonies have to go long distance for 
medical treatment ; and 

(c) if so, what stcp'I Government 
propose to lake to open dispensaries in 
these areas? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI 
KUMUDBEN M. JOSHI) : (a) to 
(c) No. The C:otral Government 
~ ·  risidina in Amirit puri, 
'A• & 'B' Garbi vilJaBC, Prakash Mohalla 
and East of Kailaah arc availing me11ical 
facilities from CGHS dispensary No.37 
in Srinivaspuri and those rcsidina in Sant 
Nagar arc availin1 medical facilities fr"m 
CGHS dispensary No.42 in Kalkaji-1. 
These arc areas situated within the prescri-
bed radius from the respective dlapcnsarics. 
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Eradication of 11noklng and ad•ertisllll! 

tberl'of 

2692. SHRI MOOL CHAND DAGA: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be ~  lo 

sra1e : 

(a) what &teps hnc been taken by 
the Government to eradicate and discour-
age smoking in interest of hcahh o! the 
nation ; 

(b) what amount has been apcnt 
yearly towarda above in the form of 
advcrtiscmcols etc. durioa the last three 

yea1' ; 




